
SCHEDULE FOR THE INTERVIEWS FOR APPOINTMENT AS NOTARIES 
IN RESPECT OF THE STATE OF GUJARAT TO BE HELD FROM 04.07.16 

TO 20.07.16 AT AHMEDABAD 
 
 
 

Date : 04th July 2016 (Monday) 
(Sr. No. 1-65) 

Time : 9:00 A.M. 
 

Date : 04th July 2016 (Monday) 
(Sr. No. 66-130) 
Time : 2:00 P.M. 

 
 

Date : 05th July 2016 (Tuesday) 
(Sr. No. 131-195) 
Time : 9:00 A.M. 

 
Date : 05th July 2016 (Tuesday) 

(Sr. No. 196-260) 
Time : 2:00 P.M. 

 
 

   Date : 06th  July 2016 (Wednesday) 
(Sr. No. 261-325) 
Time : 9:00 A.M. 

 
 Date : 06th July 2016 (Wednesday) 

(Sr. No. 326-390) 
Time : 2:00 P.M. 

 
 

Date : 7th July 2016 (Thursday) 
(Sr. No. 391-455) 
Time : 9:00 A.M. 

 
Date : 7th July 2016 (Thursday) 

(Sr. No. 456-520) 
Time : 2:00 P.M. 

 
 

Date : 8th July 2016 (Friday) 
(Sr. No. 521-585) 
Time : 9:00 A.M 

 
 



Date : 8th July  2016 (Friday) 
(Sr. No. 586-650) 
Time : 2:00 P.M. 

 
 

Date : 9th July 2016 (Saturday) 
(Sr. No. 651-715) 
Time : 9:00 A.M. 

 
Date : 9th July 2016 (Saturday) 

(Sr. No. 716-780) 
Time : 2:00 P.M. 

 
 

Date : 11th July 2016 (Monday) 
(Sr. No. 781-845) 
Time : 9:00 A.M 

 
Date : 11th July 2016 (Monday) 

(Sr. No. 846-910) 
Time : 2:00 P.M. 

 
 

Date : 12th July 2016 (Tuesday) 
(Sr. No. 911-975) 
Time : 9:00 A.M. 

 
Date : 12th July 2016 (Tuesday) 

(Sr. No. 976-1040) 
Time : 2:00 P.M. 

 
 

   Date : 13th  July 2016 (Wednesday) 
(Sr. No. 1041-1105) 

Time : 9:00 A.M. 
 

 Date : 13th July 2016 (Wednesday) 
(Sr. No. 1106-1170) 

Time : 2:00 P.M. 
 
 

Date : 14th July 2016 (Thursday) 
(Sr. No. 1171-1235) 

Time : 9:00 A.M. 
 

Date : 14th July 2016 (Thursday) 
(Sr. No. 1236-1300) 

Time : 2:00 P.M. 



 
 

Date : 15th July 2016 (Friday) 
(Sr. No. 1301-1365) 

Time : 9:00 A.M 
 
 

Date : 15th July  2016 (Friday) 
(Sr. No. 1366-1430) 

Time : 2:00 P.M. 
 
 

Date : 16th July 2016 (Saturday) 
(Sr. No. 1431-1495) 

Time : 9:00 A.M. 
 

Date : 16th July 2016 (Saturday) 
(Sr. No. 1496-1560) 

Time : 2:00 P.M. 
 
 

Date : 18th July 2016 (Monday) 
(Sr. No. 1561-1625) 

Time : 9:00 A.M 
 

Date : 18th July 2016 (Monday) 
(Sr. No. 1626-1690) 

Time : 2:00 P.M. 
 
 

Date : 19th July 2016 (Tuesday) 
(Sr. No. 1691-1755) 

Time : 9:00 A.M. 
 
 

Date : 19th July 2016 (Tuesday) 
(Sr. No. 1756-1820) 

Time : 2:00 P.M. 
 
 

   Date : 20th  July 2016 (Wednesday) 
(Sr. No. 1821-1885) 

Time : 9:00 A.M. 
 

 Date : 20th July 2016 (Wednesday) 
(Sr. No. 1886-Till Last) 

Time : 2:00 P.M. 



VENUE  
 

Income Tax Appellate Tribunal, (ITAT) 
3rd & 4th Floor, Abhinav Arcade, Near Bank of Baroda, 

Opp. Muncipal School Ellis bridge, Ahmedabad-380006  
  



: 2 : 
 

DATE SCHEDULE FOR GUJARAT 
 

I. DOCUMENTS TO BE PRODUCED IN ORIGINAL AND ITS ATTESTED PHOTOCOPIES 
 

1. Two passport size photograph  
2. Matriculation or other equivalent certificate (for verification of date of birth). 
3. Graduation Degree 
4. L.L.B. Degree 
5. Certificate of enrolment as advocate of the concerned Bar Council. 
6. SC/ST/OBC Certificate issued by an officer not below the rank of Tehsildar. 
7. Affidavit duly attested by 1st Class Magistrate at the time interview, deposing 

the following points, otherwise, your case will not be considered further:- 
i) you are neither a Notary already appointed by any State Government nor 

your application for appointment as notary is pending with the concerned 
State Government; 

ii)  you have to state the number of Courts and the number of Notaries 
already appointed by the Central Government as well as the State 
Government in the desired area of practice; 

iii)   no criminal case/Disciplinary Proceedings are pending or initiated 
against you by any Court of Law or by Bar Council concerned as on date; 

iv) you are not an undischarged insolvent; and 
v) you have not been convicted by any Court of Law for an offence involving 

moral turpitude. 
8. Any other document mentioned in the application. 

 
II. DATE, TIME AND PLACE OF INTERVIEW 
 
 Applicants are requested to present before the Interview Board strictly on the 
date & time given below failing which, in any case, they will not be allowed to appear 
otherwise.  

 
  



BY SPEED POST 
 

Sr.No. 1 
 

F.No. N-11013/2011/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Nisarahmed Gulamrasul Ansari, Advocate 
Sh. Gulamrasul A.Samad Ansari 
2, ManubhailS Chawl, Near Patrewali Masjid 
Gomtipur Ahmedabad Gujarat380021 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.05.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 2 
 

F.No. N-11013/2012/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Merunisha Gulamnabi Vohra, Advocate 
Sh. Gulamnabi Chandbhai Vohra 
At & Po.Anand, B, Nishant Colony, Bhalej Road, I 
Anand Gujarat-388001 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 3 
 

F.No. N-11013/2013/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Deepakbhai Bhikubhai Shah, Advocate 
Sh. Bhikubhai Shah 
333, Kalpna Society, B/H.Suryanagar Bus Stand, 
Waghodia Road, Vadodara Gujarat- 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.05.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 4 
 

F.No. N-11013/2014/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Bakula Jinabhai Dayatar , Advocate 
Sh. Jinabhai Jesabhai Dayatar 
Dhebar Faliya Kundishery Arunoday Junagadh 
Dist.Junagadh Gujarat- 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.04.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 5 
 

F.No. N-11013/2015/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Mehta Bharatkumar Hirji, Advocate 
Sh. Hirji Ajramal 
Vill. Durgapur, Tal. Manvdi-Kutch Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 01.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 6 
 

F.No. N-11013/2016/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Patel Mohamedali Yakub, Advocate 
Sh. Patel Yakub Vali 
At.Kolavna, Ta.Amod, Distt.Bharuch, Gujarat-
392140 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.05.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 7 
 

F.No. N-11013/2017/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Gandhi Hitesh Vasantray, Advocate 
Sh. Gandhi Vasantray Prabhudas 
6-B/1, Ajay Wadi, Subhashnagar Bhavnagar 
Gujarat- 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.05.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 8 
 

F.No. N-11013/2018/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Nileshkumar Motibhai Desai, Advocate 
Sh. Motibhai Laxmidas Desai 
319, Suthar Faliyu, At. & PO Avidha, Ta. 
Jhagadiya, Dist. Bharuch-393017, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 9 
 

F.No. N-11013/2019/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Kapadia Jayantkumar Mansukhbhai , Advocate 
Sh. Mansukhbhai 
C-74, Hemdeed Residency, Beh. Sayajipark 
Society, Ajwa Road, Vadodara, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 10 
 

F.No. N-11013/2020/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Vyas Mahendrakumar Shivram, Advocate 
Sh. Vyas Shivram Himatram 
31, Amikunj Society, Becharpura, Palanpur, Ta. 
Palanpur, Dist. Banaskantha, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 01.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 11 
 

F.No. N-11013/2021/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Delwadiya Senji Nagarji , Advocate 
Sh. Delwadiya Nagarji Mavaji 
At. Monta, Ta. Palanpur, Distt. Banaskantha-
385010, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 00.06.12/01.06.12 for appointment as 
Notary, you are requested to present yourself before the Interview Board for an 
interview at the date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 12 
 

F.No. N-11013/2022/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Vipulkumar Ishwarlal Purohit , Advocate 
Sh. Ishwarlal.K.Purohit 
Shiv Krupa Municipal Colony, Wadia Road, 
Porbandar Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.05.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 13 
 

F.No. N-11013/2023/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Patel Nilesh Jashvantlal, Advocate 
Sh. Patel Nilesh Jashvantlal Chhabildas 
O/5, G.P.Park Society, Opp. Gandhi Kutir Society, 
Bhatar Road, Surat Gujarat- 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 16.06.11/16.06.12 for appointment as 
Notary, you are requested to present yourself before the Interview Board for an 
interview at the date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 14 
 

F.No. N-11013/2024/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Patel Jayeshkumar Narottambhai , Advocate 
Sh. Patel Narottambhai Jerambhai 
Vaniya Faliya, At Po. Mandroi, taluka Olpad 
Gujarat- 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 15 
 

F.No. N-11013/2025/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Sanjaykumar Arjunbhai Gamit , Advocate 
Sh. Gamit Arjunbhai 
B-6, Maruti Complex, opp. Mahadev Temple, B.h 
Keya Motors, T.P.-13, Chhani Jakatnaka 
Vadodara Gujarat-390002 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 01.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 16 
 

F.No. N-11013/2026/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Arifali Maheboobali Saiyed, Advocate 
Sh. Maheboobali Amirali Saiyed 
16, Dar-E-Amena Flats, 3rd Floor, Mehta Wadi 
Naka, Nagarwada Main Road, Vadodar Gujarat- 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.05.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 17 
 

F.No. N-11013/2027/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Desai Bharatbhai Versibhai , Advocate 
Sh. Vershibhai 
At & Post Kherva, Ta. & Distt. Mehsana, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 18 
 

F.No. N-11013/2028/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Solanki Babuji Bhavanji, Advocate 
Sh. Solanki Bhavanji Godadji 
At. Vadgam, Ta. Vadgam, Distt. Banaskantha-
385410, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 19 
 

F.No. N-11013/2029/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Raval Narendrakumar Vishnuprasad, Advocate 
Sh. Vishnuprasad 
21, Janakpuri Society, Opp. Navjivan School, 
Unjha-384170, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 20 
 

F.No. N-11013/2030/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Makwana Rajeshkumar Premchandbhai , Advocate 
Sh. Makwana Premchandbhai Maganbhai 
Kachhi Colony, Vadi Vibhag, Vasundhara Society, 
Nr. M.D. Primary School, Deesa, Ta. Deesa, Dist. 
B.K., Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 21 
 

F.No. N-11013/2031/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Patel Yogeshkumar Gunwantlal , Advocate 
Sh. Gunwantlal Makanji Patel 
Limdachowk, At. Haripura, PO Ladvi, Ta. 
Palsana, Dist. Surat-394325, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 22 
 

F.No. N-11013/2032/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Desai Rameshbhai Kanjibhai , Advocate 
Sh. Kanjibhai 
26, Umiyanagar, Highway Char Rasta, Chanasma 
Ta., Dist. Patan-384220, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 23 
 

F.No. N-11013/2033/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Jyotibala Kalyansinh Chauhan , Advocate 
Sh. Kalyansingh Deharsinh Chauhan 
At. 84 Durbar Gadh, Gajana, Ta. Borsad, Dist. 
Anand-388530, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 24 
 

F.No. N-11013/2034/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Jayantiji V. Thakor , Advocate 
Sh. Thakor Vaktuji 
At. Post - Ranchhodpura, Mohanpura, Ta. Unjha, 
Dist. Mehsana-384170, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 25 
 

F.No. N-11013/2035/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Hitesh Jayantilal Thacker , Advocate 
Sh. Jayantilal Jadavji Thacker 
Plot No.19, Raj, Vrindavan Nagar, Anjar-Kutch-
370110, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.05.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 26 
 

F.No. N-11013/2036/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Prashant Jagdishchandra Maharaja, Advocate 
Sh. Jagdishchandra D.Maharaja 
Plot No. 1505/2, Sector 5/B, Gandhinagar-
382006, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 02.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 27 
 

F.No. N-11013/2037/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Salimmohmed Ismail Patel, Advocate 
Sh. Patel Ismail Musa 
At. & Post Derol, Nr. Roked Dela, Tal. & Distt. 
Bharuch-392020, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 28 
 

F.No. N-11013/2038/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Nandu Haribhai Saradhara, Advocate 
Sh. Haribhai Khimabhai Saradhara 
At. Kalasari, Ta. Visavar, Distt. Junagadh, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 29 
 

F.No. N-11013/2039/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Atul Trambaklal Rattnotar , Advocate 
Sh. Trambaklal Bechardas 
5-A, Sugam Society, Nr. Sanskruti Appartment, 
Beh. Bhaktidham Temple, Panchvati Soc. Main 
Road, Nr. Laxmi Nagar, Kalawad Road, Rajkot, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 30 
 

F.No. N-11013/2040/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Mita Kanjibhai Solanki , Advocate 
Sh. Solanki Kanjibhai naranbhai 
Himatpura, Bhachau Kutch-370140, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 02.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 31 
 

F.No. N-11013/2041/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Rekha Balvantray Joshi, Advocate 
Sh. Balvantray 
Opp. Shri Narayandev Temple, Kapadwanj-
387620, Dist. Kheda, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 32 
 

F.No. N-11013/2042/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Raval Sachinkumar Babubhai , Advocate 
Sh. Raval Babubhai Shankerbhai 
Mahadev Road, Van Talav, Borsad, Tal. Borsad, 
Dist. Anand-388540, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 33 
 

F.No. N-11013/2043/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Anwerali Abbasali Saiyed, Advocate 
Sh. Abbasali Ahmedali Saiyed 
Khwajanagar Soc., Devkuva, At. Petlad, Dist. 
Anand, Gujarat-388450 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 34 
 

F.No. N-11013/2044/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Raulji Jyotika Kamleshkumar , Advocate 
Sh. Kamleshkumar G.Raulji 
7, Pratapkunj Soc., Jivanbharti Char Rasta, Beh. 
Jain Mandir, Karelibaug, Vadodara -390018, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 35 
 

F.No. N-11013/2045/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Makwana Dineshkumar Govindbhai , Advocate 
Sh. Makwana Govindbhai 
At. & PO Navalpur, Ta. Himatnagar, Distt. S.K.-
383001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 36 
 

F.No. N-11013/2046/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Rajendrabhai Kanaiyalal Divyeshvar , Advocate 
Sh. Kanaiyalal Kalidas Divyeshwar 
Shreeji', 07, Radhika Park, Beh. Ganesh Dairy, 
Nr. Govt. Flats, Anand-388001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 37 
 

F.No. N-11013/2047/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Pragna Indubhai Bhatt, Advocate 
Sh. Indubhai Bhatt 
Madhav Society, Narmadanagar, Bharuch, Ta. 
Distt. Bharuch-392015, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 38 
 

F.No. N-11013/2048/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Rama Nagesh Amin, Advocate 
Sh. Lt.Sh.Hariprasad Agarwal 
127, Anupam Complex, 2nd Floor, Jodhpur 
Cross, Satellite Road, Ahmedabad-380015, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.03.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 39 
 

F.No. N-11013/2049/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ashok Manshukhlal Bhatt, Advocate 
Sh. Bhatt Mansukhlal Mahashankar 
G-2, Navkar Flats, Nr. Padmavati Apptt., Patel 
Faliya, Katargam, Surat, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 40 
 

F.No. N-11013/2050/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Patel Ashokkumar Karsanbhai , Advocate 
Sh. Patel Karsanbhai Lalajibhai 
206, Ravikiran Apptt., Narayannagar, Katargam-
Siganpore Road, Katargam, Surat, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 41 
 

F.No. N-11013/2051/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Vala Mahendrabhai Dadbhai , Advocate 
Sh. Dadabhai Bhanbhai Vala 
Ravi Kunj', Umiya Park Chowk, 2, Jalaram Plot, 
University Road, Rajkot-360007, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 42 
 

F.No. N-11013/2052/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Prajapati Mukeshkumar Sankabhai , Advocate 
Sh. Sankabhai 
Sector-26, Plot No. 488/1, Kishan Nagar, 
Gandhinagar, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 43 
 

F.No. N-11013/2053/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Chauhan Virendrasinh Kalusinh, Advocate 
Sh. Chauhan Kalusinh 
Plot No.371/2, Sector-1/C, Gandhinagar-
382001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 44 
 

F.No. N-11013/2054/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Vaghela Jagdishsinh Manharsinh, Advocate 
Sh. Vaghela Manharsinh 
Plot No.1517/1, Sector-2/C, Gandhinagar-
382007, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 45 
 

F.No. N-11013/2055/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Hitendrakumar Ambalal Patel, Advocate 
Sh. Ambalal Somabhai Patel 
B-17, Maitri Nagar, Bholav, Ta. & Distt. 
Bharuch-392002, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 46 
 

F.No. N-11013/2056/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Prajapati Bharatkumar Ramubhai , Advocate 
Sh. Ramubhai Morarbhai 
Opp. Chhipwad Jakalnaka, Bhailal Patel Road, 
Valsad-396001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 47 
 

F.No. N-11013/2057/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Rekha Jivrajji Rajpurohit, Advocate 
Sh. Jivraji Jorsingh Rajpurohit 
A/27, Ahirwad Society, Ajay Tenament-5, 
Mahadevnagar, Ahmedabad-382418, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 48 
 

F.No. N-11013/2058/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Mevada Belaben Narandas , Advocate 
Sh. Mevada Narandas Gangarambhai 
Delhi Gate, Patthar Sadak, Palanpur, Ta. 
Palanpur, Dist. Banaskantha-385001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 49 
 

F.No. N-11013/2059/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Hitendra Raghunathsingh Barot , Advocate 
Sh. Raghunathsingh Madhusingh Barot 
B-905, Bandhan Complex, Ankur, Naranpura, 
Ahmedabad-380013, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 50 
 

F.No. N-11013/2060/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Patel Umedbhai Manilal, Advocate 
Sh. Patel Manilal Bapubhai 
A/8, Ganga Nagar, Opp. Yash Complex, Gotri 
Road, Vadodara-390021, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 51 
 

F.No. N-11013/2061/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Hemlata Dilipbhai Ghadiyali , Advocate 
Sh. Dilipbhai Ghadiyali 
B-3, Mangal Murti Society, Nr. Saraswati Nagar 
Society, Beh. Chhani Jakatnaka, New Sama Road, 
Vadodara, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 26.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 52 
 

F.No. N-11013/2062/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Anishabegam Sadruddin Saiyed, Advocate 
Sh. Sadruddin Saiyed 
247, Vijaynagar, Tarsali, Vadodara, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 19.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 53 
 

F.No. N-11013/2063/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Prakashchandra Govindbhai Patel, Advocate 
Sh. Govindbhai A.Patel 
C-201, Balaji Darshan Apt., Nr. Waghesvari 
Society, VIP Road, Kareli Baugh, Vadodara-18, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 54 
 

F.No. N-11013/2064/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Vala Mansing Kathadbhai, Advocate 
Sh. Vala Kathadbhai Ravatbhai 
At. Meladinagar, Hansalpur Road, Viramgam 
Tal., Dist. Ahmedabad-382150, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 26.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 55 
 

F.No. N-11013/2065/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Navinchandra Shivabhai Vaghela , Advocate 
Sh. Shivabhai Prembhai Vaghela 
E/2/11, Om Shantinagar, Makarba Road, 
Vejalpur, Ahmedabad-380051, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 56 
 

F.No. N-11013/2066/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Mohammadyusuf Shahbuddin Shaikh, Advocate 
Sh. Shahbuddin Hisamuddin Shaikh 
6/18/69, Nr. Madina Masjid, Samadpura, 
Kalibazar, Patan Tal. & Distt. Patan, Gujarat-
384265 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 57 
 

F.No. N-11013/2067/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Basirmiya Hasumiya Malek, Advocate 
Sh. Hasumiya 
5032, Mota Malekwada, At./PO/Ta. Kapadwanj, 
Dist. Kheda, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 16.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 58 
 

F.No. N-11013/2068/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Hasim Yusuf Vakil, Advocate 
Sh. Yusuf Mohmed Vakil 
Pathani Bhogal, At. & PO Jambusar, Ta. 
Jambusar,Dist. Bharuch-392150, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 16.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 59 
 

F.No. N-11013/2069/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Sandhya Dasharatlal Barot , Advocate 
Sh. Barot Dasharathlal 
8, Anmol Villa-1, Ramosana Road, Mehsana-
384002, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 16.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 60 
 

F.No. N-11013/2070/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Bukhari Mujmmilhusen Sajjadhusen, Advocate 
Sh. Bukhari Sajjadhusen Samsuddin 
Soniwado, At. PO & Ta. Vijapur, Dist. Mehsana, 
Gujarat-382870 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 19.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 61 
 

F.No. N-11013/2071/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Patel Ramanbhai Nathabhai , Advocate 
Sh. Patel Nathabhai 
A-51, Ayodhyanagari, Ranip Chenpur Road, 
Opp. G.S.T., New Ranip, Ahmedabad-382470, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 16.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 62 
 

F.No. N-11013/2072/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ranjitsinh Madarsinh Solanki, Advocate 
Sh. Madarsinh Bhikaji Solanki 
23, Hastinapur Soc., Beh. Gauri Cinema, 
Rajendrapark Road, Vimalpark Cross Road, 
Odhav, Ahmedabad-382415, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 63 
 

F.No. N-11013/2073/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Shilpa Pravinbhai Mehta, Advocate 
Sh. Pravinbhai Labhasankar Mehta 
At. Vesa, Tal. Vadgam, Distt. Banaskantha, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 64 
 

F.No. N-11013/2074/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Rasiklal Mansukhram Modh, Advocate 
Sh. Mansukhram Kalidas Modh 
At. Navjivan Society, Aburoad, Beh. Hanuman 
Tekri, Palanpur-385001, Ta. Palanpur, Distt. 
B.K., Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.06.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 65 
 

F.No. N-11013/2075/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Parmar Jitendrakumar Dahyalal , Advocate 
Sh. Parmar Dahyalal Hargovinddas 
At. & Post Moti Gidasan, Ta. Vadgam, Distt. 
Banaskantha-385421 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 66 
 

F.No. N-11013/2076/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Thakor Punjaji Talaji , Advocate 
Sh. Thakor Talaji Becharji 
Balapir Pase, At./PO/Ta. Kheralu, Dist. Mehsana, 
Gujarat-384325 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 67 
 

F.No. N-11013/2077/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Bhavesh Sartanbhai Desai , Advocate 
Sh. Sartanbhai Jaymalbhai Desai 
A-8, Bhagyoday Society Part II, Nr. Reliance Mall, 
Ghatlodiya, Ahmedabad-61, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 00.07.12/10.07.12 for appointment as 
Notary, you are requested to present yourself before the Interview Board for an 
interview at the date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 68 
 

F.No. N-11013/2078/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Manish Bhagwanji Gundecha , Advocate 
Sh. Bhagwanji Kanji Gundecha 
H.No. TRS-127, Ward No.4-A, Adipur, Distt. 
Kachchh, Gujarat-370205 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 69 
 

F.No. N-11013/2079/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Bharatbhai V. Shingrakhia , Advocate 
Sh. Singrakhia Virambhai 
TO. Chhaya-360578, Old Vankar Vas, 
Darbargadh Road, Opp. Ramesh Pan, Distt. 
Porbandar, Saurashtra, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 70 
 

F.No. N-11013/2080/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Malek Nishar Abbasmiya, Advocate 
Sh. Malek Abbasmiya Abdulmajid 
9/B, Faize Zuned Appartment, Tokarsha Pole, 
Raikhad, Ahmedabad -380001 , Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 01.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 71 
 

F.No. N-11013/2081/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Thakor Ashvinkumar Ratnaji , Advocate 
Sh. Thakor Ratanji 
Sherbaug Radhanpur, Patan-385340, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 72 
 

F.No. N-11013/2082/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Morardan Samatdan Charan , Advocate 
Sh. Samatdan Charan 
Plot No.35, Ward No.12/B, 400 Quarter, 
Gandhidham-370201, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 73 
 

F.No. N-11013/2083/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Jitendrakumar Jayantilal Prajapati , Advocate 
Sh. Jayantilal Prajapati 
At. & P.O Nagwasan, Ta. Sidhpur, Distt. Patan, 
Gujarat-384151 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 01.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 74 
 

F.No. N-11013/2084/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Patel Jashubhai Hemrajbhai , Advocate 
Sh. Patel Hemrajbhai Motibhai 
13, Ambicanagar Society, Desaivado, At. & Po. 
Kheralu, Ta. Kheralu, Dist. Mehsana, Gujarat-
384325 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 75 
 

F.No. N-11013/2085/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Usman Gulam Madha, Advocate 
Sh. Gulam Umarji 
At. & Post Zanghar, Distt. Bharuch-392210, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 76 
 

F.No. N-11013/2086/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Patel Bhavikkumar Karsanbhai, Advocate 
Sh. Patel Karsanbhai Harjibhai 
Umiyanagar Part-2, Nr. Primary School, Old 
Laxmipura, Ta. Palanpur, Dist. Banaskantha, 
Gujarat-385001 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 03.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 77 
 

F.No. N-11013/2087/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Aarti Mohanbhai Gamit , Advocate 
Sh. Mohanbhai Chhaganbhai gamit 
7/4824, Dangi Street No.2, Delhi Gate, Surat, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 78 
 

F.No. N-11013/2088/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Shital Avinashkumar Gehlot, Advocate 
Sh. Girendrasingh Tawar 
F-25/B, Somrajya-1, Nr. R.S.S. Office, Akota 
Munj Mhuda Road, Vadodara-390020, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 79 
 

F.No. N-11013/2089/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Kantilal Ravajibhai Hirapara, Advocate 
Sh. Ravjibhai 
At. Malsika, Ta. Dhari, Distt. Amreli-365640, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 80 
 

F.No. N-11013/2090/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Trivedi Navnitray Kantilal, Advocate 
Sh. Kantilal 
Ta. Jamka, Ta. Bagasara, Distt. Amreli-365440, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 81 
 

F.No. N-11013/2091/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Chandravadan Devshanker Bhatt, Advocate 
Sh. Devshnakerbhai 
Ajanta Society, Dhari, Distt. Amreli-364640, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 82 
 

F.No. N-11013/2092/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Rajeshkumar Anilbhai Panchal , Advocate 
Sh. Panchal Anilbhai 
U-9, Vardhmankrupa Flat, Opp. Sattadhar 
Society, Ghatlodia, Ahmedabad-380061, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 83 
 

F.No. N-11013/2093/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Kamlesh Chandrakant Bhatt, Advocate 
Sh. Chandrakant Labhshankar Bhatt 
Shri Shaniswar Krupa', 1/8, Vaniyawadi, Tal. & 
Distt. Rajkot, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 00.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 84 
 

F.No. N-11013/2094/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Minesh Babulal Trivedi, Advocate 
Sh. Trivedi Babulal Manilal 
219/2622, Pratiksha Apptt., Sola Road, 
Naranpura, Ahmedabad-380063, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 85 
 

F.No. N-11013/2095/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Pravinji Chhabaji Thakor , Advocate 
Sh. Chhabaji Godadji Thakor 
At. Nagana Colony, Post Pilucha, Tal. Vadgam, 
Distt. B.K.-385421, North Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 86 
 

F.No. N-11013/2096/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Bhavna Umedbhai Rathod , Advocate 
Sh. Rathod Umedbhai Hamirbhai 
10, Jeevan Kala Society, Vejalpur Road, Jivraj 
Park, Ahmedabad-380051, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 16.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 87 
 

F.No. N-11013/2097/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Alka Narayanbhai Soni, Advocate 
Sh. Narayan G.Soni 
B-10, Ravinagar Society, Kaladarshan Cross 
Road, Waghodiya Road, Vadodara, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 16.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 88 
 

F.No. N-11013/2098/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Prafullaben Keshubhai Nimavat , Advocate 
Sh. Keshavlal Dharamdas Nimavat 
Yoginagar, Navi Vasahat, Dhari, Dist. Amreli, 
Gujarat-365640 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 89 
 

F.No. N-11013/2099/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Bathar Lataben Motilal, Advocate 
Sh. Bathar Motilal Maneklal 
Shaktinagar Part-2, Beh. English Medium School, 
Mansarovar Road, Palanpur Ta., Dist. B.K.-
385001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 90 
 

F.No. N-11013/2100/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Diyol Babusinh Juthaji, Advocate 
Sh. Diyol Juthaji Motiji 
At. & Post Motasada, Ta. Danta, Distt. B.K., 
Gujarat-385120 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 91 
 

F.No. N-11013/2101/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Vala Vaibhavkumar Narendrakumar , Advocate 
Sh. Vala Narendrakumar Naranbhai 
Om Satyanam', Prabhu Nagar, St. No.2, Nr. 
Bardai Brahma Samaj Vadi, Joshipara, Junagadh-
362001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 92 
 

F.No. N-11013/2102/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Dave Rajeshkumar Amichandbhai, Advocate 
Sh. Dave Amichandbhai Chaturaram 
Nr. Taluka School, Deesa Ta., Distt. Banaskantha, 
Gujarat-385535 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 93 
 

F.No. N-11013/2103/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Pramodkumar Maganbhai Chavda , Advocate 
Sh. Maganbhai 
Patel's Old Dela, Beh. Jain Derasar, Vanthali Ta., 
Distt. Junagadh, Gujarat-362610 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 94 
 

F.No. N-11013/2104/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Pankajkumar Devjibhai Bharadva , Advocate 
Sh. Devjibhai Valjibhai Bharadva 
251/1553, Gayatrinagar, Gujarat Housing 
Board, Chandkheda, Ahmedabad-382424, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 95 
 

F.No. N-11013/2105/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Gadhavi Karnedan Jabardan , Advocate 
Sh. Gadhavi Jabardan Bhairavdan 
At. Moteta, Post Vansol, Ta. Vadgam, Distt. B.K., 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 96 
 

F.No. N-11013/2106/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Harishchandra Ramanlal Parmar , Advocate 
Sh. Ramanlal Muljibhai Parmar 
26, Parvatinagar No. 1, Subhanupra, Vadodara-
390023, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 97 
 

F.No. N-11013/2107/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Bachana Kamlaprasad Yadav, Advocate 
Sh. Kamlaprasad Nanga Yadav 
Matruchhaya Colony, Opp. Panchratna Building, 
Subhanpura, Vadodara-390023, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 98 
 

F.No. N-11013/2108/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Jetavat Jaydipsinh Sarjansinh, Advocate 
Sh. Jetavat Saransingh Arjunsinh 
Saprem' Nr. Navratri Chowk, Alkapuri, 
Pologround, Himmatnagar, Distt. S.K.-383001, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 99 
 

F.No. N-11013/2109/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Saiyed Ahemadali Kalumiya, Advocate 
Sh. Saiyed Kalumiya Nurruddin 
39, Madintul Asraf Society, At. & PO Gothada, Ta. 
Savli, Dist. Vadodara-391770, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 2012/29.08.12 for appointment as 
Notary, you are requested to present yourself before the Interview Board for an 
interview at the date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 100 
 

F.No. N-11013/2110/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Somai Sunita Ishwarbhai, Advocate 
Sh. Somai Ishwarbhai Gidumal 
A/39, Suvidhapark, Parshwanath Road, 
Krishnanagar, New Naroda Road, Ahmedabad-
382346, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 101 
 

F.No. N-11013/2111/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ajay Rameshchandra Gajjar , Advocate 
Sh. Rameshchandra U.Suthar 
70, Nandini Society, D'cabin, Sabarmati, 
Ahmedabad-380019, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 102 
 

F.No. N-11013/2112/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Sanjaykumar Arvindbhai Mehta, Advocate 
Sh. Arvindbhai 
Beh. Dikra Nu Ghar, Khodiyar Nagar, Brahmin 
Society, Amreli-365601, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 20.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 103 
 

F.No. N-11013/2113/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Jatinkumar Natvarlal Bhatt, Advocate 
Sh. natvarbhai Nanalal Bhatt 
Jaydeep', Anand Vatika Society, Una-362560, 
Distt. Junagadh, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 104 
 

F.No. N-11013/2114/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Vimalaben Mafatlal Patel, Advocate 
Sh. Mafatlal Maganlal patel 
Volga Building, Juna Para, 4th Lane, Nr. Sardar 
Patel Hall, Mehsana-384001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.08.12 /20.08.12 for appointment as 
Notary, you are requested to present yourself before the Interview Board for an 
interview at the date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 105 
 

F.No. N-11013/2115/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Rashmikant Amrutlal Modh , Advocate 
Sh. Modh Amrutlal Khemchanddas 
Nr. Saraswati High School, Dhundhiyawadi, 
Palanpur Ta., Distt. B.K., North Gujarat-385001 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 03.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 106 
 

F.No. N-11013/2116/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Makwana Govindbhai Dhanjibhai , Advocate 
Sh. Makwana Dhanjibhai Ganpatbhai 
101, Chanakyapuri Soc., Sukhbag Road, Abu 
Highway, Palanpur, Distt. B.K., Gujarat-385001 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 02.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 107 
 

F.No. N-11013/2117/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Sureshbhai Ashabhai Jadav , Advocate 
Sh. Ashabhai Karsanbhai Jadav 
46/B, Shivam Society, Nr. Chhani Jakatnaka, 
Vadodara-390002, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 108 
 

F.No. N-11013/2118/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Rohit Jayantibhai Kanjibhai , Advocate 
Sh. Rohit Kanajibhai Mithabhai 
11, Dwarka Nagar, Beh. Navsur Bus Stand, Nr. 
GIDC Colony, Vadsar Road, Makarpura, 
Vadodara-390010, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 109 
 

F.No. N-11013/2119/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Sunasara Asarafbhai Mahmadbhai, Advocate 
Sh. Sunasara Mahmadbhai Nurmahmad 
At. Kamalpur, Post Jasleni, Tal. Palanpur, Distt. 
B.K.-385410, North Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 110 
 

F.No. N-11013/2120/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Kiritsinh Prahladsinh Rajput, Advocate 
Sh. Prahladsinh Rajput 
B-35, Purushottam Part Society, Nr. Little Flower 
School, Post Chandkheda Soc. Area, Chandkheda, 
Ahmedabad, Guj-382424 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 111 
 

F.No. N-11013/2121/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Dalasangji Chenaji Thakor , Advocate 
Sh. Chenaji Pabhaji Thakor 
At. Khara, Post Mitha, Ta. & Distt. Mehsana, N. 
Gujarat-384001 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 112 
 

F.No. N-11013/2122/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Chauhan Harishchandrasinh Bhurubha, Advocate 
Sh. Chauhan Bhurubha Bhojaraji 
Mukhi Vas, Village Sanathal, Tal. Sanand, Distt. 
Ahmedabad-382210, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 113 
 

F.No. N-11013/2123/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Parmar Maheshkumar Jethabhai , Advocate 
Sh. Parmar Jethabhai Naranbhai 
14, Javaharnagar Society, Opp. Kalyan Bank, 
East, At. & Tal. Kalol, Distt. Gandhinagar, 
Gujarat-382721 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 114 
 

F.No. N-11013/2124/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Kerala Parul Rajanbhai , Advocate 
Sh. . 
24, Xaviers Nagar, Nr. Janpath Petrol Pump, At. & 
Ta. Kalol, Dist. Gandhinagar, Gujarat-382721 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 115 
 

F.No. N-11013/2425/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Sandhya Natverlal Brahambhatt, Advocate 
Sh. natvarlal D.Brahmbhatt 
Sector-3/105, Samrat Nagar, Nr. Isanpur Cross 
Road, Ahmedabad-382443, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 116 
 

F.No. N-11013/2126/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Madhu Ghusabhai Satani, Advocate 
Sh. Gusabhai Bhagvanbhai Satani 
Ambika Nagar, Beh. Court, Atkot Road At. Jasdan, 
Distt. Rajkot-360050, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 117 
 

F.No. N-11013/2127/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Surendrapalsingh Surajpalsingh Bais, Advocate 
Sh. Surajpal Singh Lalsingh Bais 
D/204, Sharan Residency, Opp. Park Avenue, 
New C.G. Road, Chandkheda, Ahmedabad-
382424, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 118 
 

F.No. N-11013/2128/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Parmar Dipakkumar Premjibhai , Advocate 
Sh. Parmar Prembhai mavajbhai 
B/22, Jay Mahakaly Society, Beh. Riddhi-Siddhi 
Nagar, Nr. Parivar Vidhyalay, Opp. Mahavir 
Hall, Ajwa Road, Vadodara-390019 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.05.12/03.09.12 for appointment as 
Notary, you are requested to present yourself before the Interview Board for an 
interview at the date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 119 
 

F.No. N-11013/2129/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Virendra Chhaganbhai Patel, Advocate 
Sh. Chhaganbhai T.Patel 
G-63, Laltia Nagar, Nr. Rajesh Apptt., Gotri Road, 
Vadodara-21, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 120 
 

F.No. N-11013/2130/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Bhavsar Jilpa Nayan, Advocate 
Sh. Bhavsar Jilpa Nayan 
I-139, 140, Saideep Nagar Society, Beside 
Vaikunth Bunglow, New VIP Road, Vadodara-
390022, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 121 
 

F.No. N-11013/2131/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Parmar Tejmalji Lakhamanji , Advocate 
Sh. Parmar Lakhmanji Bhathiji 
At. Danapura, Post Lokniketan Ratanpur, Ta. 
Palanpur, Distt. B.K., Gujarat-385002 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 122 
 

F.No. N-11013/2132/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Parikh Chirag Arvindbhai, Advocate 
Sh. Parikh Arvind Ochchhavlal 
Shakuntal F/3, Opp. ITI College, Nr. Sanatorium, 
Prabha Road, Godhra-389001, Panchmahals 
Distt., Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 123 
 

F.No. N-11013/2133/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Parekh Kaushikkumar Rnchhodbhai , Advocate 
Sh. Pareskh Ranchhodlal Ishwarlal 
Panch Hatdi Bazar, Bhoyara Vas, Valand Ni 
Khadki, At. & Ta. Kalol, Gandhinagar, Gujarat-
382721 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 00.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 124 
 

F.No. N-11013/2134/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Bharatbhai Meghjibhai Patel , Advocate 
Sh. Beghjibhai Savdasbhai Patel 
601, Rajdhani Apptt., Opp. Pushkardham Soc., 
80 Feet Aalap Avenue Road, Uni. Road, Rajkot, 
Gujarat-360005 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 125 
 

F.No. N-11013/2135/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Shobhana Maganlal Jethva , Advocate 
Sh. Maganlal Bhimjibhai Jethva 
254/4, Gheekanta Road, Nr. Police Chowky, 
Ahmedabad-1, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 20.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 126 
 

F.No. N-11013/2136/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ziyauddin Sadiqali Saiyed , Advocate 
Sh. Sadiqali Saiyed 
3, Amanegulistan Society, Maktumpura, Sarkhej 
Road, Ahmedabad-380055, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 127 
 

F.No. N-11013/2137/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Musa Alli Patel, Advocate 
Sh. Ali Umarji Kadu Patel 
Chavdia Street, At. & Post Varediya, Tal. & Distt. 
Bharuch, Gujarat-392210 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 128 
 

F.No. N-11013/2138/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Kanaiyalal Bhikhabhai Patel, Advocate 
Sh. Bhikhabhai Patel 
Vasana-Chaudhari, Ta. Dehgam, Distt. 
Gandhinagar, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 129 
 

F.No. N-11013/2139/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ghanshyam Bhikhabhai Patel, Advocate 
Sh. Ghanshyam Patel 
Vasana-Chaudhari, Ta. Dehgam, Distt. 
Gandhinagar, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 130 
 

F.No. N-11013/2140/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Shivabhai Mangabhai Patel , Advocate 
Sh. Mangabhai Patel 
Vasana-Chaudhari, Ta. Dehgam, Distt. 
Gandhinagar, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 131 
 

F.No. N-11013/2141/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Soni Rameshkumar Mahendrakumar , Advocate 
Sh. Soni Mahendrakumar Narandas 
Bava Valovas, Nr. Old Chora, At. & Ta. Kalol, 
Distt. Gandhinagar, Gujarat-382721 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 132 
 

F.No. N-11013/2142/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Tejaskumar Rajnikant Marfatia , Advocate 
Sh. Rajnikant Bhogilal Marfatia 
T/F-307, Pramukh Darshan Complex, Gokul 
Gruh Sankul, At. & P.O. Bhadkodra, GIDC, 
Ankleshwar, Bharuch, Gujarat-393002 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 01.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 133 
 

F.No. N-11013/2143/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Niranjan Tarunkumar Jitendrabhai , Advocate 
Sh. Niranjan Jitendrabhai Shantilal 
1-Kailashwadi Parth Apptt., Second Floor, Morbi 
House Road, Rajkot-360001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 134 
 

F.No. N-11013/2144/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ashokkumar Bhagvanbhai Patel, Advocate 
Sh. Bhagwanbhai Durlabhbhai patel 
23-24, Shrifal Residency, Nr. Rest House, 
Kalikund, Dholka, Distt. Ahmedabad-382265, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 135 
 

F.No. N-11013/2145/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Amitkumar Shankarbhai Baria , Advocate 
Sh. Shankarbhai Mangalbhai Bariya 
Rukeshnagar, Block No.43/509, Haripura, 
G.H.B. (East) Maninagar, Ahmedabad-380008, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 136 
 

F.No. N-11013/2146/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Varshaben Natvarlal Makwana , Advocate 
Sh. Natverlal Nagardas Makwana 
Sindhi Colony, Nr. Parkar Lavana Vadi, New 
Deesa, Distt. B.K.-385535, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 137 
 

F.No. N-11013/2147/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Joshi Sureshkumar Kantilal, Advocate 
Sh. Joshi kantilal Kashiram 
At. & Post Motasada, Ta. Danta, Distt. B.K., 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 138 
 

F.No. N-11013/2148/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Bhavsar Binaben Jitendrakumar, Advocate 
Sh. Bhavsar Dipakkumar Ramanlal 
Flat No.3, Bhagyalaxmiappt.-02, Pragati Society, 
Bhairavnath Road, Maninagar, Ahmedabad-
380008, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 139 
 

F.No. N-11013/2149/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Dobariya Ghanshyam Keshavjibhai, Advocate 
Sh. Keshavjibhai Dobariya 
8, Yogi Nagar, 'Nilkanth', Gondal Tal., Gondal, 
Distt. Rajkot, Gujarat-360311 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 20.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 140 
 

F.No. N-11013/2150/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Thakur Rajendrasinh Pratapsinh, Advocate 
Sh. Thakur Pratapsinh.B. 
27, Shantinagar, Nr. Himat High School-2, 
Mahavirnagar, Himatnagar, Distt. S.K., Gujarat-
383001 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.04.12/21.09.12 for appointment as 
Notary, you are requested to present yourself before the Interview Board for an 
interview at the date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 141 
 

F.No. N-11013/2151/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Patel Arvindbhai Chandubhai, Advocate 
Sh. Chandubhai Revabhai Patel 
9, Laxmikunj Society, Opp. Kheta Talav, Nr. 
Water Tank, Nadiad-387001, Distt. Kheda, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 21.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 142 
 

F.No. N-11013/2152/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Parmar Manisha Kumari Manubhai , Advocate 
Sh. Manubhai S.Parmar 
151/1189, G.H.B. Kapalinagar, Nr. Kalapi Nagar 
Last Bus Stop, Asarwa, Ahmedabad-380016, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 143 
 

F.No. N-11013/2153/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Shah Kalpesh Dhirajlal, Advocate 
Sh. Shah Dhirajlal Laxmichand 
12, Chanakya Park Duplex, Opp. Suramya Flat, 
Nr. Nigam Bus Stop, Ghodasar, Ahmedabad-
380050, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 26.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 144 
 

F.No. N-11013/2154/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Chhapiya Dineshkumar Hajurji , Advocate 
Sh. Chhapiya Hajurji Jethaji 
Shri Mahakali Krupa', 1st Floor, Chhapiyavas, At. 
Vedancha, Ta. Palanpur, Dt. B.K., Gujarat-
385511 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 145 
 

F.No. N-11013/2155/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Rameshbhai Purshottambhai Patel, Advocate 
Sh. Patel Purshottambhai  
At. & PO Moyad, Ta. Prantij, Sabarkantha, 
Gujarat-383120 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 146 
 

F.No. N-11013/2156/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Solanki Madhubahen Jethalal , Advocate 
Sh. Parmar Kanaiyalal 
At. & Post Unjha, 'Pitruchhaya', Vankar Vas, 
Unjha-384170, Unjha, Mehsana, N. Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.11.11/20.12.11 for appointment as 
Notary, you are requested to present yourself before the Interview Board for an 
interview at the date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 147 
 

F.No. N-11013/2157/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Contractor Kirankumar Ravjibhai , Advocate 
Sh. Contactor Ravjibhai B. 
At. & PO Amirgadh, Ta. Amirgarh, Distt. B.K., 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 148 
 

F.No. N-11013/2158/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Vala Dipak Keshubhai , Advocate 
Sh. Vala Keshubhai Karshanbhai 
Janta Plot-2, Nutan Nagar Yojna No.2, Mahuva-
364290, Bhavnagar, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 149 
 

F.No. N-11013/2159/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Urmesh Ramprakash Gupta, Advocate 
Sh. Ramprakash Ramanarayan Gupta 
A-42, Vijayadashmi CHS Ltd., Gauri Cinema 
Road, National Highway No.8, Odhav, 
Ahmedabad-382415, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 150 
 

F.No. N-11013/2160/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Parmar Lalitkumar Mafatlal , Advocate 
Sh. Parmar Mafatlal Bhemjibhai 
Guru Krupa' Satkar Society, Sonbag, Ambavadi, 
Palanpur Ta., Distt. B.K., North Gujarat-385001 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 151 
 

F.No. N-11013/2161/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Desai Firdos Usmanbhai, Advocate 
Sh. Usman Mahomadbhai Desai 
Gool Ledge', Opp. R.C. High School, Mirzapur 
Road, Ahmedabad, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 152 
 

F.No. N-11013/2162/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Pathan Salimkhan, Advocate 
Sh. Pathan Nizamkhan 
81, Makka Masjid, Dabhoya Vad, At. & Post 
Palej-392220, Tal. & Distt. Bharuch, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 153 
 

F.No. N-11013/2163/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Nimavat Hiran Jamnadas , Advocate 
Sh. Nimavat Jamnadas Bhai Narbheramdas 
At. Tankara, Laxmi Narayan Nagar Society, 
Tankara Ta., Distt. Rajkot, Gujarat-363650 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 03.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 154 
 

F.No. N-11013/2164/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Saileshkumar Gerilal Jain, Advocate 
Sh. Gerilal Modiram Jain 
A/23, Goyal Part Apptt., Opp. Lad Society, 
Vastrapur, Sandesh Press Road, Ahmedabad-
380015, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 03.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 155 
 

F.No. N-11013/2165/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Laxmi Ramkrishnan Nair, Advocate 
Sh. Ramkrishnan Velayudhan Nair 
E/13, Dharmyug Flat, Jivraj Park, Vejalpur Road, 
Ahmedabad-380051, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 156 
 

F.No. N-11013/2166/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Saiyed Zafarali Inayatali, Advocate 
Sh. Saiyed Inayatali 
E/35, Amjad Park, Nr. Murtuza Park, Tandalja-
Vasna Road, Vadodara-390012, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.07.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 157 
 

F.No. N-11013/2167/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Rathod Niruben Jadavbhai , Advocate 
Sh. Rathod Jadavbhai Bhagavanbhai 
Vajsur Para, Street No.12, At. Jasdan, Distt. 
Rajkot, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 158 
 

F.No. N-11013/2168/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Sabbirahemad Abdulhakim Sheikh , Advocate 
Sh. Abdulhakim 
Godharabhagol Road, At. PO. Ta. Santrampur, 
Dist. Panchmahal-389260, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date Nil/04.10.12  for appointment as 
Notary, you are requested to present yourself before the Interview Board for an 
interview at the date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 159 
 

F.No. N-11013/2169/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Gokani Sanjaykumar Damodarbhai, Advocate 
Sh. Damodarbhai 
Nr. Nagar Seva Sadan,At. Raval, Dist. Jamnagar-
361325, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 160 
 

F.No. N-11013/2170/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Parmar Vimalkumar Rameshchandra , Advocate 
Sh. Parmar Rameshchandra 
Mani Smruti' D-31, Shri Shakti Krupa Soc., Part-
21, O.C. Road, Chandkheda, Ahmedabad-
380005, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 161 
 

F.No. N-11013/2171/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Sureshkumar Dhanjibhai Shastri , Advocate 
Sh. Dhanjibhai S.Shastri 
92, Shyam Bunglows, Part-2, Valinath Chowkdi, 
I.O.C. Road, Chandkheda, Ahmedabad-382424, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 162 
 

F.No. N-11013/2172/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Dipakkumar Chandulal Patel , Advocate 
Sh. Chandulal.P.Patel 
B/159, Vraj Residency, Naroda-Dehgam Road, 
Muthiya, Naroda, Ahmedabad, Gujarat-382330 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 163 
 

F.No. N-11013/2173/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Hitesh Mahendrabhai Rawal, Advocate 
Sh. Maheshbhai Rawal 
A/501, Prathistha Apptt., Nr. Bodakdev Fire 
Station, Judge's Bunglow Road, Bodakdev, 
Ahmedabad-380054, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date Nil/06.10.12  for appointment as 
Notary, you are requested to present yourself before the Interview Board for an 
interview at the date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 164 
 

F.No. N-11013/2174/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Kotadiya Chandrika Laxmanbhai , Advocate 
Sh. Kotadiya Laxmanbhai Karmanbhai 
Nr. Sidhharth Petrol Pump, Opp. Pan Dev Samaj, 
Keshod, Dist. Junagadh-362220, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 165 
 

F.No. N-11013/2175/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Thakor Hitendrakumar Bhavsangji, Advocate 
Sh. Bhavsangji Galabji Thakor 
At. Vadharoda, Ta. Kadi, Dist. Mehsana, 
N.Gujarat-382165 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 166 
 

F.No. N-11013/2176/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Geetaben Girishchandra Thakkar, Advocate 
Sh. Girishchandra A.Thakkar 
Narhari Bhuvan, Hanuman Pole, Bajwada, 
Vadodara-390001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 167 
 

F.No. N-11013/2177/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Bhagat Mamta Jashbhai, Advocate 
Sh. Bhagat Jashbhai 
At. Saikh Faliya, Hanuman Fliya, Juna Bazar, 
Karjan Ta., Distt. Vadodara, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 03.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 168 
 

F.No. N-11013/2178/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Arora Narindarkumar Naneet, Advocate 
Sh. Bodh Raj Arora 
1283, Akashganga Society, Makarpura Road, 
B/h. Akashwani, Vadodara-390009, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 169 
 

F.No. N-11013/2179/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Pradipkumar Hasmukhbhai Thakar, Advocate 
Sh. Hasmukhbhai Thakar 
At. Maliwaga, At. /PO/Ta. Sankheda, Dist. 
Baroda-391145, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.08.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 170 
 

F.No. N-11013/2180/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Purohit Dipakkumar Khemchandbhai, Advocate 
Sh. Purohit Khemchandbhai Devsankar 
21, Ashish Society, Deesa Highway Road, At.& 
Tal. Palanpur, Distt. B.K., Gujarat-385001 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 01.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 171 
 

F.No. N-11013/2181/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Khatri Sureshkumar Mohanlal, Advocate 
Sh. Khatri Mohanlal Hemrajji 
Vadi Road, Deesa, Ta. Deesa, Distt. Banaskantha, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 172 
 

F.No. N-11013/2182/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Chudasama Vijaysinh Vikramsinh, Advocate 
Sh. Chudasama Vikramsinh Madhubha 
Sundarvan Society, Dhandhuka, Ta. Dhandhuka, 
Dist. Ahmedabad, Gujarat-382460 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 173 
 

F.No. N-11013/2183/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Kalyani Nazimhusen Pyarali, Advocate 
Sh. Kalyani Pyarali Alimohmed 
Opp. Janmbhumi High Sch. Ranpur, Ta. Ranpur, 
Dist. Ahmedabad, Gujarat-382245 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 174 
 

F.No. N-11013/2184/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Chauhan Gajendrasinh Chhatrasinh , Advocate 
Sh. Chauhan Chhatrasinh Motisinh 
Gujarat Housing Board, Block No.M/6, Makan 
No.40, Somnath Road, Mehsana-384001, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 175 
 

F.No. N-11013/2185/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Parekh Pareshkumar Pravinbhai , Advocate 
Sh. Parekh Pravinbhai Khodabhai 
7-A, Gayatri Nagar Society, Opp. Jethabhai's 
VAV, Vatva Road, Isanpur, Ahmedabad, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 176 
 

F.No. N-11013/2186/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Savaliya Balkrushna Chhaganbhai, Advocate 
Sh. Savaliya Chhanganbhai Vasrambhai 
6, Pursotamnagar, Nr. Mansrovar Circle, Opp. 
Bharat Petrol Pump, Amroli, Surat, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 177 
 

F.No. N-11013/2187/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Vahidaben Bachubhai Mansuri , Advocate 
Sh. Bachubhai Amthabhai Mansuri 
Sector-24, Shreenagar Society, G.H.B. Block 
No.103/435, Gandhinagar, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 178 
 

F.No. N-11013/2188/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Chaudhari Bharatkumar Meghjibhai , Advocate 
Sh. Chaudhari Meghjibhai 
Block No.717-4, Ch.-1 Type, Sector-8, 
Gandhinagar-382008, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 179 
 

F.No. N-11013/2189/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Rajvansh Sumer Muljibhai , Advocate 
Sh. Ravansh Muljibhai Hirabhai 
59, Meghdhara Society, Opp. Rameshwar 
Temple, Nr. Rakhiyal Char Rasta, Rakhiyal, 
Ahmedabad-21, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 180 
 

F.No. N-11013/2190/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Nileshkumar Mansukhbhai Parmar , Advocate 
Sh. Mansukhbhai Devabhai Parmar 
6, Amishraddha Society, Navjivan, Ajwa Road, 
Vadodara, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 16.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 181 
 

F.No. N-11013/2191/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Dharmendrakumar Ramanlal Parmar , Advocate 
Sh. Ramanlal Laxmanbhai Parmar 
A-41, Meera Society, Diwalipura, Old Padra 
Road, Vadodara-390007, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 16.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 182 
 

F.No. N-11013/2192/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Jagdishbhai Girdharbhai Parmar , Advocate 
Sh. Girdharbhai Hirabhai Parmar 
Reva Ashram St., At. P.O. Mangleshwar, Ta. Distt. 
Bharuch, Gujarat-392030 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.00.12/22.10.12 for appointment as 
Notary, you are requested to present yourself before the Interview Board for an 
interview at the date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 183 
 

F.No. N-11013/2193/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Muchhadiya Kamlaben Dhanjibhai , Advocate 
Sh. Muchhadiya Dhanjibhai Ravjibhai 
Subhash Nagar, Nr. Lionsnagar, B/h. Nazarbaug 
Rly. Station, Morbi-363642, Ta. Morbi, Dist. 
Rajkot, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 20.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 184 
 

F.No. N-11013/2194/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Dilip Ramsangbhai Agechaniya , Advocate 
Sh. Ramsangbhai D.Agechania 
Rushubh Nagar, 1St. No.4, Morbi-2, Rajkot, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 185 
 

F.No. N-11013/2195/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Vishvas Kantilal Desai, Advocate 
Sh. Kantilal Desai 
Khokhani Street 'Shantivan', Morbi-363641, Tal. 
Morbi, Rajkot Dist., Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 25.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 186 
 

F.No. N-11013/2196/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Jagdishkumar Vasharambhai Diyora, Advocate 
Sh. Vasharambhai Jasmatbhai Diyora 
9/10, Laxmi Nagar, 301, Jal Tarang Apptt., 
Katargam, Surat, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 187 
 

F.No. N-11013/2197/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Rajeshkumar Ishvarbhai Jadav , Advocate 
Sh. Ishvarbhai Ranchhodbhai Jadav 
33, Panchvati Society, Nr. Jakatnaka, Link Road, 
Bharuch-392001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.00.12/22.10.12 for appointment as 
Notary, you are requested to present yourself before the Interview Board for an 
interview at the date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 188 
 

F.No. N-11013/2198/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Mitaben Maganbhai Panchal , Advocate 
Sh. Mganbhai Rambhai Panchal 
8/2267, Gopipura, Parsi Wad, Opp. Well, Surat, 
Gujarat-395001 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 189 
 

F.No. N-11013/2199/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Arvindkumar Birendra Pandeya, Advocate 
Sh. Dr.Birendra Ramanand pandeva 
A-103, Kalyan Complex, At. & Post Udwada 
(R.S.), 396185, Ta. Pardi, Dist. Valsad, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 190 
 

F.No. N-11013/2200/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Rana Vadansinh Bhemaji, Advocate 
Sh. Bhemji 
5, Radha Krishna Society, T.B. Three Road, Patan, 
Ta. & Dist. Patan, N.G.-384265 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 19.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 191 
 

F.No. N-11013/2201/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Yogi Surendrakumar Jamabhai , Advocate 
Sh. Yogi Jamabhai Lilabhai 
Raval Vas, At. & PO Kamboi, Chanasma, Patan 
Dist., Gujarat-384230 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 192 
 

F.No. N-11013/2202/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Tejas Ashokbhai Pancholi , Advocate 
Sh. Ashokbhai Dayarambhai Pancholi 
A/7, Jivan Jyot Nagar, Beh. Jivan Jyot Cinema, 
Udhana, Surat-394210, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 16.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 193 
 

F.No. N-11013/2203/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ziyauddin Naziruddin Shaikh, Advocate 
Sh. Naziruddin Gulamnabi Shaikh 
FF/114, Aayesha Complex, Opp. Municipal Flats, 
Yakutpura, Vadodara-390006, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 194 
 

F.No. N-11013/2204/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Patel Hemaxiben , Advocate 
Sh. Sandipkumar Patel 
Jalaram Nivas', Patel Society, Beh. Rly Station, At. 
Nadiad-387002, Dist. Kheda, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 195 
 

F.No. N-11013/2205/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Neetaben Natverlal Sutaria, Advocate 
Sh. Natverlal Gordhandas Sutaria 
5, Vadfalia, Raopura Tower, Vadodara-390001, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 196 
 

F.No. N-11013/2206/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Parikh Rajankumar Gokaldas , Advocate 
Sh. Parikh Gokaldas Keshavlal 
23/1199, Yogeshwar Nagar, Beh. Sanskar Nagar, 
Gotri, Vadodara-390021, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 197 
 

F.No. N-11013/2207/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Nityanandkumar J. Macwan , Advocate 
Sh. Jaswantbhai Ratnabhai Macwan 
L.P. Street, Beh. Vishwnath Society, At. P.O. 
Gamdi, Ta. Distt. Anand-388001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.11.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 198 
 

F.No. N-11013/2208/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Anvar Malangmiya Shaikh, Advocate 
Sh. Malangmiya Mehboobmiya Shaikh 
21, Sabinanagar, Beh. Sabina Shopping Centre, 
Over Bridge Road, Anand-388001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.11.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 199 
 

F.No. N-11013/2209/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Amrish Devayatbhai Ahir , Advocate 
Sh. Devayatbhai Bacharbhai Ahir 
E-204, Green Residence, Opp. Gangeshwar 
Mahadev Temple, Adajan, Surat-395009, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 03.11.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 200 
 

F.No. N-11013/2210/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Manisha Hiralal Gajjar , Advocate 
Sh. Hiralal Mavjibhai Gajjar 
A/2, Radhika Park, Nr. Sharon Park, Dheeraj 
Housing Road, Khokhara, Maninagar (East), 
Ahmedabad-380008, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 01.11.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 201 
 

F.No. N-11013/2211/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Gangwani Kamlesh T., Advocate 
Sh. Tirathdas Khanchand Gangvani 
B-103, Sumangal Complex, Nr. Jenifer Studio, 
Pratapnagar Bridge, Pratapnagar, Vadodara-
390004, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.11.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 202 
 

F.No. N-11013/2212/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Amitkumar Thakorbhai Patel, Advocate 
Sh. Thakorbhai Gulabbhai Patel 
At. Po. Mota Vaghchhipa, Nr. Bus Stop, Pardi, 
Valsad, Gujarat-396125 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 203 
 

F.No. N-11013/2213/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Hemaben Lopesh Vyas, Advocate 
Sh. Lopesh Manubhai Vyas 
D-105, Shyam Co-op Hsg. Soc. Ltd., Haria Park, 
Dungra, Vapi, Pardi, Valsad, Gujarat-396195 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 204 
 

F.No. N-11013/2214/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Thakkar Ketkiben Kantilal, Advocate 
Sh. Thakkar Kantilal 
6, Vipul Vatika Society, Nr. Citizen Society, 
Atmajyoti Asram Road, Ellorapark, Vadodara-
390023, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 205 
 

F.No. N-11013/2215/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Vijaysinh Abhesinh Rana, Advocate 
Sh. Abhesinh Sardarsinh Rana 
A-61, Varish Park, Karodiya Road, Gorwa-
Vadodara, Gujarat-390016 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 206 
 

F.No. N-11013/2216/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Zinzuvadia Bhavesh Merambhai , Advocate 
Sh. Zinzuvadia Merambhai Gokalbhai 
22, Akshar Avenue, Nr. Pharmacy, Opp. Railway 
Underbridge, Joshipara, Junagadh, Gujarat-
362002 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 207 
 

F.No. N-11013/2217/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Yogeshkumar Bhanushanker Joshi, Advocate 
Sh. Bhanushanker Kalyanji Joshi 
Aum Shivadevi', Dipal Park, Nr. Maruti Nagar, 
Nandanvan Main Road, Joshipara, Junagadh, 
Gujarat-362002 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 208 
 

F.No. N-11013/2218/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Dave Jagat Ratilal, Advocate 
Sh. Dave Ratilal Bhogilal 
A/2, Konark Flat, Beh. Nalanda Complex, 
Premchand Nagar Road, Satellite, Ahmedabad-
15, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 209 
 

F.No. N-11013/2219/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Rakesh Suryakantbhai Raval, Advocate 
Sh. Suryakantbhai Harjivandas Raval 
Ganesh Nagar Society, AT. & PO Kholwad, Tal. 
Kamrej, Dist. Surat-394190, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 210 
 

F.No. N-11013/2220/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Makwana Lalitkumar Vashrambhai , Advocate 
Sh. Makwana Vashrambhai Jahabhai 
W/2, Officer's Colony, Beh. Circuit House, 
Alkapuri, Vadodara, Gujarat-390005 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 211 
 

F.No. N-11013/2221/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Fulsingh Hansraj Purohit, Advocate 
Sh. Hansraj Ganeshji Purohit 
304, Sweet Home, Alkapuri, Vapi, Tal. Pardi, 
Dist. Valsad, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 212 
 

F.No. N-11013/2222/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Joshi Sureshchandra Nanubhai, Advocate 
Sh. Joshi Nanubhai Uttamram 
41, Nityanand Nagar Society, At. & Post Bardoli, 
Tal. Bardoli, Dist. Surat, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 213 
 

F.No. N-11013/2223/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Hina Jayeshbhai Shah, Advocate 
Sh. Jayesh Babubhai Shah 
A/2, Manorath Apt., Nr. Vijaynagar Crossing, 
Naranpura, Ahmedabad-380013, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.09.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 214 
 

F.No. N-11013/2224/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Rakeshbhai Jivabhai Solanki , Advocate 
Sh. Jivabhai Khodabhai Solanki 
B-5-115, Third Floor, Gotalawadi Tenament, 
Katargam Road, Surat-395004, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.11.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 215 
 

F.No. N-11013/2225/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Sureshbhai Babubhai Rathod , Advocate 
Sh. Babubhai Somabhai Rathod 
Plot No.352/2, Sector No.3/B, Gandhinagar-
382006, Ta. & Distt. Gandhinagar, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.11.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 216 
 

F.No. N-11013/2226/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Sonpara Harsukhlal Kanjibhai , Advocate 
Sh. Kanjibhai Lakhabhai Sonpara 
Bholenath-3, Beh. Dalibhai Hostel, 
Gokuldhammain Road, Rajkot, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 02.11.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 217 
 

F.No. N-11013/2227/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Vithlani Hareshkumar Manshukhlal, Advocate 
Sh. Vithlani Mansukhlal 
Jalaram Ashis', 3, Dwarkadhish Society, Mavdi 
Area, Rajkot-360004, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.11.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 218 
 

F.No. N-11013/2228/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Jhala Vanitaba Bhikhuba, Advocate 
Sh. Jhala Bhikubha Jashvantsinh 
50, Suvarnavilla Sahara Township, Radhanpur 
Road, Mehsana-384002, North Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 19.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 219 
 

F.No. N-11013/2229/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Bhojak Parul Babulal, Advocate 
Sh. Bhojak Babulal Fakirchand 
Para, Nr. Ramji Mandir, Panchal Ni Khadki, 
Mehsana-384001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 19.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 220 
 

F.No. N-11013/2230/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Hetal Jaymin Dave, Advocate 
Sh. Jaymin Dave 
402, Astmangal Avenue, Nr. Bhagwan Nagar 
Tekra, Mahalaxmi Five Road, Paldi, Ahmedabad-
380007, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 221 
 

F.No. N-11013/2231/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Rajeshkumar D. Makwana , Advocate 
Sh. Dahyabhai Revabhai Makwana 
Block No.577/3732, Gujarat Housing Board, 
Opp. Water Tank, Bapunagar, Ahmedabad-
380024, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 222 
 

F.No. N-11013/2232/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Devendrakumar Labhsankar Mehta, Advocate 
Sh. Labhsankar Manilal Mehta 
Deepak' Kamdar Colony-8, Opp. Malde Provision 
Store, Road No.2, Jamnagar-361006, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.11.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 223 
 

F.No. N-11013/2233/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Pandya Dharmesh Hasmukhrai, Advocate 
Sh. Hasmukhrai 
Dharma Deep', 42, Giriraj Nagar, Nr. Golibar 
Tekra, Chital Road, Amreli-365601, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.11.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 224 
 

F.No. N-11013/2234/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Parmar Vinodkumar Dahyalal , Advocate 
Sh. Parmar Dahyalal 
At. & Post Virpur, Ta. Idar, Dist. Sabarkantha-
383430, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 225 
 

F.No. N-11013/2235/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Chauhan Rameshchandra Gajendrakumar , Advocate 
Sh. Chauhan Gajendra Kumar Kalidas 
At. & Post Lei, Ta. Idar, Dist. Sabarkantha-
383430, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 226 
 

F.No. N-11013/2236/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Chirag Indravadanbhai Soni, Advocate 
Sh. Indravadanbhai Soni 
1796, Soni-no Khancho, Desaini Pole, Khadia, 
Ahmedabad-380001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 227 
 

F.No. N-11013/2237/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Upadhyay Kaushik Chhelshankar, Advocate 
Sh. Upadhyay Chhelshankar D. 
Kodinar, Ambika Chowk, Ta. Kodinar, Dist. 
Junagadh-362720, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 19.11.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 228 
 

F.No. N-11013/2238/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Chicholikar Gayatri Ramchandra , Advocate 
Sh. Chicholikar Ramchandra Khanderao 
5, Kolba Swami Society, Nr. Lalbhai Center, 
Bhaipura, Maninagar (East), Ahmedabad-
380008, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 01.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 229 
 

F.No. N-11013/2239/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Parmar Pravinkumar Hiralal , Advocate 
Sh. Hiralal M.Parmar 
9, Himmat Nagar Society, Kalapi Nagar, Mina 
Bazar Road, Ahmedabad-380016, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 230 
 

F.No. N-11013/2240/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Kapadiya Bhupendra Somchand , Advocate 
Sh. Somchandbhai 
120, Goyal Park Row House, Vastrapur, 
Ahmedabad-380015, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 03.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 231 
 

F.No. N-11013/2241/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Madhukanta Vinodchandra Barot , Advocate 
Sh. Vinodchandra Shamalbhai Barot 
B/904, Smita Tower, Nr. Vishramnagar Gurkul 
Road, Memnagar, Ahmedabad-380052, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 232 
 

F.No. N-11013/2242/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Kamlesh Bhogilal Bhavsar, Advocate 
Sh. Bhogilal P. Bhavsar 
1661, Jashoda Kutir, Nr. D/22, Bima Yojna 
Dispensary, Saraspur, Ahmedabad-380018, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 233 
 

F.No. N-11013/2243/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Khimani Abdulrahim Janmohmad, Advocate 
Sh. Khimani Janmohmad Alimohmad 
G-2, Haji Duplex, Vasna-Tandalja Road, 
Vadodara-390012, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 02.11.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 234 
 

F.No. N-11013/2244/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Shilpa Vinayakkumar Patel, Advocate 
Sh. Vinayakumar Gordhanbhai Patel 
F/1, Shivalay Apartment, 8, Shuklanagar, Nr. 
Reliance Fresh, Sama, Vadodara-390008, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 26.11.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 235 
 

F.No. N-11013/2245/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Sejpal Rajendra Bansilal, Advocate 
Sh. Sejpal Bansilal Harjivanbhai 
H.No.5, Somaiyanagar, Opp. Shrijinagar, R.T.O. 
Rilocation Site, Bhuj-Kutch-370001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 236 
 

F.No. N-11013/2246/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Dimple Rameshchandra Awasthi, Advocate 
Sh. Rameshchandra Awasthi 
91, Keshavnagar Society, Nr. Vimal Apptt. Part-1, 
Subhashbridge, Ahmedabad, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 237 
 

F.No. N-11013/2247/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Chaudhary Haribhai Kalubhai , Advocate 
Sh. Chaudhary Kalubhai Becharbhai 
At. P.O. Chhapi, Ta. Vadgam, Distt. Banaskantha, 
Gujarat-385210 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 06.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 238 
 

F.No. N-11013/2248/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Narendra Maneklal Chodhry, Advocate 
Sh. Maneklal Chodhry 
22, Suryadeep Apptt., Gota-Gonaj Road, Vasant 
Nagar Township, Ahmedabad-380061, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 13.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 239 
 

F.No. N-11013/2249/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Rathod Renuka Savabhai , Advocate 
Sh. Rathod Savabhai Hirabhai 
Plot No.1541/2, Sector-5/B, Gandhinagar, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 240 
 

F.No. N-11013/2250/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Mohammadsajid Dudhwala, Advocate 
Sh. Ibrahimbhai Dudhwala 
Shaikh Farid Mohalla, Bhadra Kachery Road, 
Panigate, Vadodara, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 241 
 

F.No. N-11013/2251/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Shah Sharmila Amrutlal, Advocate 
Sh. Shah Amrutlal Dhanjibhai 
11, Kadwa Sheri, Amdavadi Pole, Vadodara-
390001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 242 
 

F.No. N-11013/2252/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Soniya Yogeshkumar Patel, Advocate 
Sh. Soniya Patel 
A-25, Jay Mahakali Society, Ajwa Road, 
Vadodara-390019, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 243 
 

F.No. N-11013/2253/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Dudhwala Hasan , Advocate 
Sh. Gulammohmed 
Nagarwada, Saiyedpura, Nr. Masjid, Baroda-
390001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 244 
 

F.No. N-11013/2254/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Chauhan Amrutbhai Haribhai , Advocate 
Sh. Chauhan Haribhai Bavjibhai 
236, Khodiyar Nagar, Gandhi Road, Bardoli, Tal 
Bardoli, Dist. Surat, Gujarat-394601 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 14.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 245 
 

F.No. N-11013/2255/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Bina Vrajlal Darji , Advocate 
Sh. Vrajilal Hargovindas Darji 
6/36, Jivandarshan Society, Satyanagar, Udhna 
Main Road, Surat-394210, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 246 
 

F.No. N-11013/2256/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Solanki Devendra Rameshchandra , Advocate 
Sh. Solanki Rameshchandra Bhikabhai 
6/36, Jivandarshan Society, Satyanagar, Udhna 
Main Road, Surat-394210, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 247 
 

F.No. N-11013/2257/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Desai Hemraj Nagajibhai , Advocate 
Sh. Desai Nagajibhai Bijolbhai 
A/11, Bhagyoday Society, Vibhag-1, Opp Hari 
Nagar, Ghatlodia, Ahmedabad-380061, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 248 
 

F.No. N-11013/2258/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Thakor Gandaji Bankaji , Advocate 
Sh. Thakor Bankaji 
At. Post Sundhiya, Diyop Pura-384345, Ta. 
Vadnagar, Distt. Mehsana, N. Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.11.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 249 
 

F.No. N-11013/2259/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Anil Kumar Natvarlal Bhatt, Advocate 
Sh. Natvarlal Nanalal Bhatt 
Jaydeep Sharda' Station Road, Manavadar, Dist. 
Junagadh-362630, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 03.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 250 
 

F.No. N-11013/2260/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Surendrasinh Ramsinh Jadeja, Advocate 
Sh. Ramsinh Bhupatsinh Jadeja 
Paras Electric Stores Street, Nr. Pipaleshwer 
Mandir, Manavadar-362630, Dist. Junagadh, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 11.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 251 
 

F.No. N-11013/2261/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Mansuri Mohmedsalim Mohmedhusen , Advocate 
Sh. Mansuri Mohmedhusen Abdulrehman 
H.No.4658, Khamasa Chakla, Katki Wad, 
Jamalpur, Ahmedabad-380001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 00.09.12/15.12.12 for appointment as 
Notary, you are requested to present yourself before the Interview Board for an 
interview at the date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 252 
 

F.No. N-11013/2262/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Anavarsha Nathusha Fakir , Advocate 
Sh. Nathusha Fakir 
At. Varahi, Tal., Santalpur, Dist. Patan, N. 
Gujarat-385360 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 253 
 

F.No. N-11013/2263/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Bhavikaben Prashantkumar Thakkar, Advocate 
Sh. Prashant kumar 
L-274, Saideep Nagar, New VIP Road, Vadodara, 
Gujarat-390022 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 00.12.12/07.12.12 for appointment as 
Notary, you are requested to present yourself before the Interview Board for an 
interview at the date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 254 
 

F.No. N-11013/2264/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Mita Deshalal Pareghee , Advocate 
Sh. Deshalal Chhaganbhai Pareghee 
334, Mafat Nagar, M.G. Road No.12, Udhyog 
Nagar, Sagar Pan Center, Udhna, Surat-394210, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 255 
 

F.No. N-11013/2265/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Nalini Vrujlal Maycha, Advocate 
Sh. Vrujlal Devkaran Maycha 
77, Shakti Nagar, Junavas, Madhapar, Tal. Bhuj, 
Kutch-370020, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 00.12.12/27.12.12 for appointment as 
Notary, you are requested to present yourself before the Interview Board for an 
interview at the date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 256 
 

F.No. N-11013/2266/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Mehta Darshana Rameshchandra, Advocate 
Sh. Mehta Rameshchandra kantilal 
34, Heaven Park Society, Opp. Narmada Vasahat, 
Ramdevnagar, Satellite, Ahmedabad-380015, 
Guj. 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 257 
 

F.No. N-11013/2267/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Jayswal Girishkumar Mangaldas, Advocate 
Sh. Mangaldas Nanalal 
17, Jagannath Flat, Nikol-Odhav Road, Nr. 
Ramdev Temple, Ahmedabad-382350, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 258 
 

F.No. N-11013/2268/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Dharmshibhai Mohanlal Chavda , Advocate 
Sh. Mohanlal Chavda 
Viramgam, Ambica Nagar Society, Bunglow 
No.8/9, Dist. Ahmedabad, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 259 
 

F.No. N-11013/2269/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Bhranti Pushpkant Vora, Advocate 
Sh. Pushpkant Vora 
20, 'Hem Pushp' Santosh Society, Opp. V.D. High 
School, Bhuj-Kutch-370001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 00.12.12/27.12.12 for appointment as 
Notary, you are requested to present yourself before the Interview Board for an 
interview at the date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 260 
 

F.No. N-11013/2270/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Abdulmajidkhan Nabikhan Pathan, Advocate 
Sh. Nabikhan Habibkhan Pathan 
F/14, Murtuja Park-2, Tandalja Road, Vadodara, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date Nil/27.12.12  for appointment as 
Notary, you are requested to present yourself before the Interview Board for an 
interview at the date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 261 
 

F.No. N-11013/2271/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Arsiwala Nafisa Mohsinbhai, Advocate 
Sh. Arsiwala Mohsinbhai 
GF/1-2, Shabbir Apptt., Beh. Gulistan Apptt., 
Sriram Park, Ajwa Road, Vadodara-390019, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 26.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 262 
 

F.No. N-11013/2272/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Purohit Gordhan Ganeshbhai, Advocate 
Sh. Purohit Ganeshbhai Gulabbhai 
At. & Post Killa Pardi, Parsi St., Opp. SBPP Co-op 
Bank Ltd., Pardi, Dist. Valsad, Gujarat-396125 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 263 
 

F.No. N-11013/2273/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Jani Pragnaben Vasudevbhai, Advocate 
Sh. Jani Vasudev Revashankar 
4-B, Madhuvan Society, Nr. Rajkamal Petrol 
Pump, Highway, Mehsana-384002, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.10.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 264 
 

F.No. N-11013/2274/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Mangilal Rajpurohit, Advocate 
Sh. Juirupjee Rajpurohit 
Purohit Bhavan, Vijaynagar, Zanda Chowk, 
Udvada (R.S.), Tal. Pardi, Valsad, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 27.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 265 
 

F.No. N-11013/2275/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Chimanbhai Punamchand Vasava, Advocate 
Sh. Vasava Punamchand 
Beh. Nandkeshwar Mahadev Temple, At. & PO 
Rajpipla-393145, Dist. Narmada, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 09.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 266 
 

F.No. N-11013/2276/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Thakor Jagaji Laxmanji , Advocate 
Sh. Thakor laxmanji Gobarji 
32, Anand Nagar Society, Nr. Ashirvad Society, 
Radhanpur Road, Mehsana-384002, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 31.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 267 
 

F.No. N-11013/2277/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Barot Dipakkumar Navnitlal, Advocate 
Sh. Barot navnitlal Sitaram 
14, Mahashakti Society, Nr. Gayatri Mata 
Mandir, Visnagar Road, Mehsana-384002, North 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 26.11.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 268 
 

F.No. N-11013/2278/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Chetankumar Jentilal Sodha, Advocate 
Sh. Jentilal Pashotambhai Shodha 
Kevdawadi Main Road, Avkar Appartment, Block 
No.203, Palang Chowk, Rajkot-360001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 269 
 

F.No. N-11013/2279/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Dixit Rajanikant Ganeshbhai , Advocate 
Sh. Ganeshbhai 
Plot No.930/2, Sector No.7/C, Gandhinagar, 
Gujarat-382007 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 270 
 

F.No. N-11013/2280/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Dipakbhai Parsottambhai Patel, Advocate 
Sh. Parsottambhai Shivabhai Patel  
115, Guru Nagar Society, At. & Post Saroli, Tal. 
Choryasi, Dist. Surat, Gujarat-395010 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date Nil/16.01.13  for appointment as 
Notary, you are requested to present yourself before the Interview Board for an 
interview at the date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 271 
 

F.No. N-11013/2281/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Narendra Lal Ramnani, Advocate 
Sh. Lal Jethanand Ramnani 
8, Abhishek Apartments, Bileshwar Mahadev 
Park, Janta Nagar Road, Ghatlodia, Ahmedabad, 
Guj-380061 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 26.12.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 272 
 

F.No. N-11013/2282/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Sureshkumar Tribhovandas Modi, Advocate 
Sh. Tribhovandas Raichand Modi 
61, Shivnagar Society, Nr. English Medium 
School, Mansarovar Road, Palanpur, Dist. B.K.-
385001, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 03.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 273 
 

F.No. N-11013/2283/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Darshanaben Prakashbhai Patel, Advocate 
Sh. Patel Prekashchandra Jamnadas 
6/A, Hira Moti Park, Nr. Telephone Exchange, 
Patan, Ta. & Distt. Patan-384265, North Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 274 
 

F.No. N-11013/2284/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Upadhyay Mitalben Anantkumar, Advocate 
Sh. Pandya rameshchandra Bhikhnalal 
Manmandir' 3, Nandanvan Society, Opp. 
Sarvajanik Hospital, Modasa, Sabarkantha-
383315, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 16.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 275 
 

F.No. N-11013/2285/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Pandya Pareshkumar Tulsiprasad, Advocate 
Sh. Pandya Tulsiprasad Ambalal 
23, Ambica Park Society, Nr. Swaminarayan 
Temple, Kathwada Road, New Naroda, 
Ahmedabad-382330, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 276 
 

F.No. N-11013/2286/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Bakulaben Jayantibhai Parmar, Advocate 
Sh. Jayantilal Parmar 
F/3, Hastinapur Flats, Nr. Ruturaj Flats, T.B. 
Hospital Road, Mehsana-384002, North Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 07.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 277 
 

F.No. N-11013/2287/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Bhadarka Iqbalhusen Mahmad , Advocate 
Sh. Mahmad Ahmed 
Al-Sabir', Nr. Sabri Masjid, Lakhatwadi, Prabhas 
Patan-362268, Veraval, Junagadh, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 278 
 

F.No. N-11013/2288/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Saiyed Mukhtar Abjimiya, Advocate 
Sh. Saiyed Abjimiya Islammiya 
New Dayra, Saif Palanuri Marg, Nr. Sat Sancha, 
Palanpur-385001, Ta. Palanpur, Dist. B.K., N. 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 279 
 

F.No. N-11013/2289/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Kotak Asharam Tarachand, Advocate 
Sh. Kotak Tarachand Ladharam 
Amrutnagar, Nr. Rajmandir Cinema, At./PO/Ta. 
Deesa-385535, B.K. Distt., Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 280 
 

F.No. N-11013/2290/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Pareshkumar Hasmukhbhai Patel, Advocate 
Sh. hasmukbhai keshavlal Patel 
6, Saffron, Shukan-6, Opp. Science City, Sola, 
Ahmedabad-380060, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 281 
 

F.No. N-11013/2291/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Patel Alpeshkumar Govindbhai, Advocate 
Sh. Patel Govindbhai Valjibhai 
At. Ramapir Kampa, P.O. Khadol, Ta. Dhansura, 
Distt. S.K., Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 282 
 

F.No. N-11013/2292/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Parmar Abhusang Jalusang , Advocate 
Sh. Parmar Jalusang R. 
At./PO Gajan, Ta. Modasa, Dist. S.K., Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 283 
 

F.No. N-11013/2293/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Nareshkumar Bavchandbhai Bhalala, Advocate 
Sh. Bavchandbhai madhabhai 
106/107, Second Floor, Himmatnagar Society, 
Nr. Hirabaug Circle, Varachha Road, Surat-
395006, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 284 
 

F.No. N-11013/2294/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Patel Nileshkumar Ramanbhai, Advocate 
Sh. Patel Ramanbhai Ambalal 
A/48, ishwar Nagar Society, Uttamnagar 
Maninagar Ahmedabad Gujarat-380008 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.12.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 285 
 

F.No. N-11013/2295/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Kanubhai Kashirambhai Patel, Advocate 
Sh. kashirambhai 
10/265 Bhaktinagar Hou. Co. Bapunagar Char 
rasta ahmedabad 380024 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 18.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 286 
 

F.No. N-11013/2296/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ashish Maheshbhai Patel, Advocate 
Sh. Maheshbhai S. Patel 
Sector -6 No. 84 Chanayapuri Tenament nr. 
J.J.Hospital Ghatlodia Ahemadabad 380061 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 287 
 

F.No. N-11013/2297/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Haresh Chandulal Brahmbhatt , Advocate 
Sh. Chandulal 
A-17 Shivshakti Society Haripura maninagar 
EAST Ahmedabad 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.02.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 288 
 

F.No. N-11013/2298/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Dhiren Champaklal Mehta, Advocate 
Sh. Champaklal Mehta 
C-1 Citizen Park Nr. Gokulam Dairy Adarsh 
Society Athwalines Surat 395001 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 02.02.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 289 
 

F.No. N-11013/2299/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Parmar Dineshbhai Thakorbhai , Advocate 
Sh. Thakorbhai N. Parmar 
At.& Po. Navi Pardi Tal kamrej Distt. Surat 
394150 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 05.02.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 290 
 

F.No. N-11013/2300/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Bhargav H. Devmurari , Advocate 
Sh. Harkishan Laxmandas Devmurari 
Chitrakut Air port Road B/h new Civil Court At. 
Keshod Distt. Junagad 362220 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.02.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 291 
 

F.No. N-11013/2301/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Jivraj Laljibhai Savani, Advocate 
Sh. Laljibhai Zaverbhai Savani 
B-30 Kiranpark Society Nr. Nalanda School -2 
Punagam tal Choyasi Surat 394211 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 292 
 

F.No. N-11013/2302/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Bipin Kumar Katakiya , Advocate 
Sh. Amrutlal Katakiya 
1st Floor, shree Dwarkesh Krupa, Kansara Pole, 
Chokhandi Char Rasta Vadodara Gujarat- 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.12.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 293 
 

F.No. N-11013/2303/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Chudasama Shantilal Shamjibhai, Advocate 
Sh. Chudasama Shamjibhai Narshibhai 
Plot No. 27 Shivpark Society Opp. Shitlamata 
temple Ghogha Road Bhavnagar Gujarat  

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.02.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 294 
 

F.No. N-11013/2304/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Anil Bhagwanbhai Patel, Advocate 
Sh. Bhagwanbhai R. Patel 
298 Sahakar nagar B/H Swati Society Sama Road 
Vadodara 390008 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.02.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 295 
 

F.No. N-11013/2305/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Shah Jolly Dipeshkumar, Advocate 
Sh. Shah Dipeshkumar Vrajlal 
A-3 Shalibhra Society Gayatri Shakti Pith Road 
Opp. Navkar Flats Mehsana 384002 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 296 
 

F.No. N-11013/2306/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Dheda Ashok Mohanlal , Advocate 
Sh. Dheda Mohanlal Gopalbhai 
H. No. 326 Sector -6 Ganesh nagar Gandhinagar 
Kutch 370201 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 08.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 297 
 

F.No. N-11013/2307/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Chandresh Jayantilal Lakdawala , Advocate 
Sh. Jayantilal nagindas lakdawala 
jalakrupa 49 Deepjyot Society Nr. Dipanjali Soc. 
Palanpur Road Surat 395005 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 298 
 

F.No. N-11013/2308/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Thakore Pushpaben Bhalaji , Advocate 
Sh. Thakore Bhalaji 
At. Viratalavdi Post medra Ta. & Distt. 
Gandhinagar 382330 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 01.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 299 
 

F.No. N-11013/2309/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Smita Navinchandra Jani, Advocate 
Sh. Navinchandra Laxmishankar Jani 
B-301, Arti Plaza Nr. Raneshvar Temple Vasna 
Road, Baroda Gujarat-390015 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 17.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 300 
 

F.No. N-11013/2310/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Anilkumar Bhagubhai Surati , Advocate 
Sh. Bhagubhai Muljibhai Surati 
At Amboli, Mahyavanshi Faliya,Ta. Kamrej, Post. 
Kathor, Dist. Surat Gujarat-394150 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 23.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 301 
 

F.No. N-11013/2311/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Sanjaykumar Ramanlal Maheta , Advocate 
Sh. Ramanlal Maganlal Maheta 
Plot No-44, Henyrut, Sargam Society, At.& Po. 
Kim,Tal.Olad,Dist.Surat Gujarat-394110 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 302 
 

F.No. N-11013/2312/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Vinod Manasingbhai Damor, Advocate 
Sh. Mansinghbhai Devabhai Damor 
B/143, Parsottamnagar Co.Op. Hou.Society,Near 
Althan Garden, Althan Gam, Surat Gujarat- 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 22.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 303 
 

F.No. N-11013/2313/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Indora Niranjanprakash , Advocate 
Sh. Ramcharan 
50, Pragati Nagar Nr.Dharam Cinema, Mehsana 
Gujarat-384002 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 10.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 304 
 

F.No. N-11013/2314/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Narendra Kumar Trivedi, Advocate 
Sh. Ravishankar Trivedi 
71/845, Karnavati Apartments, Sola Road, 
Naranpura, Ahmedabad Gujarat-380063 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date Nil for appointment as Notary, you are 
requested to present yourself before the Interview Board for an interview at the date, 
time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 305 
 

F.No. N-11013/2315/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Bhaveshkumar Jayantibhai Joshi, Advocate 
Sh. Joshi Jyantilal Amrutlal 
Akesan Road Nr. Banas Masala Ahmedabad High 
Palanpur tal. Palanpur Distt. Banaskantha 
385001 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 306 
 

F.No. N-11013/2316/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Parmar Amarsinh Ramsinh, Advocate 
Sh. Parmar Ramsinh Mangalsinh 
Samda Walu Faliyu Nr. Vohrwad At. Dakor ta. 
Thasra 388225 Distt. Kheda Gujarat  

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 307 
 

F.No. N-11013/2317/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Narendrasinh Ranjitsinh Sodhaparmar, Advocate 
Sh. Raanjitsinh Amarsinh Sodhaparmar 
A-43 Krishna township near hanumanji Temple 
Railway Station At. PO. & Ta. Thasra Dist Kheda 
Gujarat 388250 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 308 
 

F.No. N-11013/2318/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Harekrishna Shankarbhai Parmar , Advocate 
Sh. Shankarbhai Mohanbhai Parmar 
80 Naryannagar Society opp. Ashok vatika 
Refinery road Gorwa vadodara 390016 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 24.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 309 
 

F.No. N-11013/2319/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Kamleshbhai Kalidas Amin , Advocate 
Sh. Kalidas Chitabhai Parmar 
24, Shahibaug Society Nr. Vidhya mandir 
Vidhyalaya Ajwa road Vadodara 390019 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 310 
 

F.No. N-11013/2320/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Makwana Hasmukhbhai Fakirbhai , Advocate 
Sh. Makwana Fakirbhai 
190 Sardar Sahkari Udhyog Nagar Near Radha 
Park New Vip Ring Road Vadodara 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 28.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 311 
 

F.No. N-11013/2321/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Malini Amarsingh Rawat, Advocate 
Sh. Amarsingh jaypalsingh Rawat 
44 Samir Park H.T.road Subhanpura Vadodara 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 30.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 312 
 

F.No. N-11013/2322/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Jalu Hareshkumar , Advocate 
Sh. Jalu Vajasurbhai 
Vidhata Nagar,B/H-Pharmacy,Kuva Vali Street, 
Joshipara, Junagadh-362002 Gujarat-362002 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 02.02.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 313 
 

F.No. N-11013/2323/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Parsottam Ravjibhai Kotadiya, Advocate 
Sh. Ravji Bhai madhabhai kotadiya 
B-306 Sai Dham Appt Shilpa park Opp. Rang 
Avdhut Society nr. Matawadi L.H. Road Surat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 01.02.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 314 
 

F.No. N-11013/2324/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Rajendrakumar Jasavantlal Soni, Advocate 
Sh. Jashwantlal 
Kalidas Makanji Street, Near Ladies 
Swaminarayan Temple, 
Thasra.Ta.Thasra.Dist.Kheda Gujarat-388250 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 29.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 315 
 

F.No. N-11013/2325/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Patel Asha Jayeshkumar, Advocate 
Sh. Patel Jayesh Kumar Vanmalibhai 
C-3, Pramukhnagar Flat, Shayona City Cross 
Road, Opp. Haveli Hall, Ghatlodia,Ahmedabad 
Gujarat-380061 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 21.01.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 316 
 

F.No. N-11013/2326/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Parmar Dineshkumar Maheshbhai , Advocate 
Sh. Parmar Maheshbhai Shankarlal 
D/13, Ganga Appartment,Opp. G.D.High School, 
Saijpur Bogha,Naroda Road,Ahmedabad Gujarat-
45 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 01.02.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 317 
 

F.No. N-11013/2327/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Amarsinh Rudabhai Makwana , Advocate 
Sh. Rudabhai Kumbhabhai Makwana 
H.No.19,Gurukul Nagar-1 Meghpar Road,Anjar-
Kutch Gujarat-370110 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 03.10.12/07.01.13 for appointment as 
Notary, you are requested to present yourself before the Interview Board for an 
interview at the date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 318 
 

F.No. N-11013/2328/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Ms. Parmar Bharatiben Mohanlal , Advocate 
Sh. Parmar mohanlal Laxmandas 
Jambai Ni Vadi, Beh. Arogya Dham, Old College 
Compound, Palanpur Ta., Distt. B.K.-385001, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.02.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 319 
 

F.No. N-11013/2329/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Shah Bhavin, Advocate 
Sh. Shashikant 
27 Arti Apartment bhaupura kadi Ta. Kadi Distt. 
Mehsana 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 01.03.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 320 
 

F.No. N-11013/2330/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Mishra Shravan R., Advocate 
Sh. Mishra Ramkumar R. 
28, 1st Floor, Mandeep Soc., Jivrajpark, Vejalpur, 
Ahmedabad-380051, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 04.03.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 321 
 

F.No. N-11013/2331/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Girjashankar Laltaprasad Dwivedi, Advocate 
Sh. Laltaprasad Dudhnath Dwivedi 
A/37, Satyam Sagar Tenament, Vatva-Vinzol 
Crossing Road, Post Vatva, Ahmedabad-382440, 
Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 15.02.12 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 322 
 

F.No. N-11013/2332/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Barot Indrajit Ramchandra , Advocate 
Sh. Barot ramchandra Gopaldas 
7, Nilkamal Society, Beh. Rajkamal Petrol Pump, 
Mehsana-384002, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.02.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 



BY SPEED POST 
 

Sr.No. 323 
 

F.No. N-11013/2333/2016 -NC 
Government of India 

Ministry of Law and Justice 
Department of Legal Affairs 

(Notary Cell) 
Room No. 439, ôAõ Wing, 

Shastri Bhavan, New Delhi-110001 
                           Dated: the    27th June, 2016 

 
To 

Sh./Ms. Brahmbhatt Pareshkumar Navinchandra, Advocate 
Sh. Brahmbhatt Navinchandra Chaturbhai 
M-26, Lucky Park Society, Modhera Road, 
Mehsana-384002, Gujarat 

 

 
Subject : Interview of candidates for appointment as Notary. 
 
Sir, 
 
 With reference to your application date 12.02.13 for appointment as Notary, 
you are requested to present yourself before the Interview Board for an interview at the 
date, time and venue as per schedule annexed. 
 
2. No traveling allowance will be admissible in respect of journeys undertaken by 
you for attending the interview. 
 
3. You are also requested to bring the originals of the documents (no Mark-Sheets 
will be entertained) and a valid identity proof. 
 

Yours faithfully, 
 

 
(Poonam Suri) 

DEPUTY LEGAL ADVISER & 
COMPETENT AUTHORITY 




